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Pakistan and if so, the extent of the in-
terim retiel sanctioned and given ; and

(c) the details of the measures taken or
proposed to be taken to rehabilitate them ?

THE MINISTER OF LABOUR, EM-
PLOYMENT AND REHABILITATION
(SHRL R. K. KHADILKAR) :(a) 10 (¢).
The information is bemng collected and will
be laid on the Table of the Sabha.
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